NEW NCH
N DELH
C. P. NO. 43(ND)08
CA. NO.
CORAM:
PRESENT: SH. R.VARDHARAJAN SMT. INA MALHOTRA
HON'BLE MEMBER (J) HON’'BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 01.08.2016

NAME OF THE COMPANY: M/s. Smt. Madhu Bhaskar V/s. M/s. Ishwar Industries Ltd.

SECTION OF THE COMPANIES ACT: 397/398
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ORDER

The matter was heard on 13" May, 2016 and was adjourned for today at
2.00 O’clock. None is present on behalf of the petitioner. Since the erstwhile
&

e tempisubad
CLB has now been mamved as NCLT, it would be expedient to issue court

notice to the petitioner through counsel,
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Notice be issued to the petitioner by the Respondent dasti.

To come up on 10.08.2016.
Sl l—

(Ina Malhotra)
Member (Judicial)
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{R.Varadha?jan]
Member (Judicial)
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